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STATEMENT OF THE DEPARTMENT RELATED PARLIAMENTARY  
STANDING COMMITTEE ON LABOUR 

SHRI G. N. RATANPURI (Jammu and Kashmir) : Sir, I lay on the Table, a copy (in English 
and Hindi) of the Statement showing further action taken by the Government on the 
recommendations/observations contained in Thirty-fourth Report (Fourteenth Lok Sabha) of the 
Committee (2008-09) on the recommendations contained in Twenty-Seventh Report (Fourteenth 
Lok Sabha) on Sickness/Closure of Textile Mills of the Ministry of Textiles. 

________ 

REPORTS OF THE DEPARTMENT RELATED PARLIAMENTARY  
STANDING COMMITTEE ON RURAL DEVELOPMENT 

SHRI SILVIUS CONDPAN (Assam): Sir, I lay on the Table, a copy each (in English and Hindi) 
of the following Reports of the Department-related Parliamentary Standing Committee on Rural 
Development: 

 (i) First Report on Demands for Grants (2009-10) of the Ministry of Rural Development 
(Department of Rural Development); 

 (ii) Second Report on Demands for Grants (2009-10) of the Ministry of Rural Development 
(Department of Land Resources); 

 (iii) Third Report on Demands for Grants (2009-10) of the Ministry of Rural Development 
(Department of Drinking Water Supply); 

 (iv) Fourth Report on Demands for Grants (2009-10) of the Ministry of Panchayati Raj; and 

 (v) Fifth Report on Action taken by Government on the recommendations contained in the 
Forty-first Report of the Committee (2008-09). 

________ 

REPORTS OF THE DEPARTMENT RELATED PARLIAMENTARY  
STANDING COMMITTEE ON SOCIAL JUSTICE  

AND EMPOWERMENT 

SHRI AVTAR SINGH KARIMPURI (Uttar Pradesh): Sir, I lay on the Table, a copy each (in 
English and Hindi) of the following Reports of the Department-related Parliamentary Standing 
Committee on Social Justice and Empowerment: 

 (i) First Report on Demands for Grants (2009-10) of the Ministry of Social Justice and 
Empowerment; 

 (ii) Second Report on Demands for Grants (2009-10) of the Ministry of Tribal Affairs; and 

 (iii) Third Report on Demands for Grants (2009-10) of the Ministry of Minority Affairs. 

________ 


